
IN THE CENTRAL ADNINISTRATIiJE TRIBUNAL 
P.ATNA B[NC1, PATNA 

0,A.650/96. 

Counsel for the' appiicant... Shri R.K..Chaub.y 
- 	I 

I have gone through the note of the 

otfics with ragard to the defeCts. Considering 

gt nature of the matter, the application coe 

hezrd for admission. 

2. 	The applicant ( hri 1iahabir Yadav) is 

Watchman working in the office of the Rbomic 

1ineral Div.s.ofl al, Lastern Region ,Jashedp 

The applicant has been trGnsferred fromEastern 

egion to North Western Region and posted at 

Jaipur by Annexure—PJ2 dated 27.11.1996. By this 

application, a prayer is made for quashing the 

abovesa-id 	order of transfer. There are a number 

of other prayers at para. •(o). relating to 

medical dues, over time, payment of night duty 

alicuance and several other claims. 5hri R.'K. 

Choubey, learned COUfl sel, categ oricflhly says 

th at p ar a 8(o) m ay be deleted • Against this 

oackyround, the application is being considered. 

There is an interim prayer 	for stay of operation 

of the order of transfer. 

i. 	Admittedly, the applicant is a low paid 

Group 'D' employee. He was posted to Jamsbedpur 

about 2 years bick. It is suornitted that transfer 

at this stage to a far place like Jaipur will 

cause lot of difficulties as far as the applicant 

is concerned.. 

•.. 	.4. 	 Considering the suomissions and after 

doing through the averments on record, I hereby 

direct th*t the applicant shall suomita 

- '.• 	representation to the DirectOr,1)epartmén 	of 



fl 

Atomic Energy,A1iD Lomplex, degumpet,Hyderabrt6 

re.spondent no.1) oz'inginy oub. the djf'ficulties 

uhicfl he will have to face on account of-his transfer 

within 15 bays from today. I fUrt'har direct tl1ãt 

on receipt, of tne ato/esaid representation; respondent 

no.1 shal consider and dispose of the seine by a 

reasoned 'and speaking order within one month from the 

date of receipt of a copy of the order and till 

disposal of.the t  aoovesaid repr€'sentation, the order 

of transfer of the applicant from Eastern RegIon to 

North xeatern Region at Jaipur snail not be operatad 

- 	
The ap;licaticn 1 disposed of accordingly 

with the aoove direct&on, 

,. -. 	

K.O. 5aha).- - 
.member (A) 

ii - 


